\2161T E MNO. 4 8 COUR T NO 3 SECTI ONIIA

SUWPREMECORTOFI NDI A
RECORDO-FPROCCEEDI NGS

Petition(s) for Special Leave to Appeal (Cl) No(s).5255/ 2007

(From the judgenent and order dated 14/ 0 3/ 200 7 in CRLANo. 90/ 200 4 of The
HGH COURT O PAT N A

BHWA NE S HWA R YADA V Petitioner(s)
VER SUS
STATEO BIHA R & ORS. Respondent ( s)

(Wth appl n(s) for cancellation of bail)

Date: 10/ 11/ 200 8 This Petition was called on for hearing today.

CORAM
HONBLED. JUSTI CEARF JI TPASAYAT
HONBL EDR JUSTI CEMKUNDAKAMSHARMA

For Petitioner(s) M. Akhilesh Ku ma r P a ndey, Adv.
For Respondent (s) M.Manis h Ku mar , Adv.for
M. CGopal Singh, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Argument s heard.

Judgment reserved.

(Parveen Kr. Chaw a) (Shashi Bala Vij)
Court Master Court Master



